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is due to other factors alsa  But 
naturailjr to some extent 1 think we are 
Jurtified in sayinit that it is to that 
«xtent a result of Government policy 
•Iso. And I should like in this connec­
tion to pay my tribute to my colleague, 
fbe Food Minister who has approached 
this very difilcult and com|>licated sub­
ject with an energy and a vitality and 
mn awareness which. I think, have pro­
duced certain results all over the 
country.

Now. I do not propose to go into any 
detailed analysis  of figures.  The 
Anise has had perhaps a fair dose of 
them already.  But what is necessary
ii for us not to get lost, not to forget 
the wood for the trees.  In such a 
debate each hon. Member is naturally 
ooDcemed more with  the  particular 
situation that exists in his State or his 
liarticular area.  And it is right that 
be should lay stress upon it.  Never­
theless. the most important thing  is 
that we should keep this whole picture 
0C India, this whole question of food 
as a whole, and to remember what our 
basic policy is.

The House can discuss,  of course, 
the basic policy.  So far as we are 
concerned, no Question has arisen to 
discuss it or to change it. And so 
lar as we can see, no question is likely 
to arise when we should change that 
basic policy.  I would add that how­
ever much you may vary, however 
much you may bring relaxations or 
adjustments here and there, that basic 
approach will continue even though the 
food position may be much better. I 
might even go so far as to look into the 
future somewhat and say that instead 
of our being deficit in food as we are 
as present—at least to some extent we 
are. or at any rate (although statistics 
î arefitly differ even about that) let 
os presume that we are deficit in food. 
Init I would go a step further and say 
that—if we are clearly and demonstr­
ably surplus in food, even  then the 
basdc approach would continue.  You 
may change the method of approach, 
jrou may change many things, but the 
basic approach will have to continue, I 
think.

Why  do  I say so?  Well, my 
coUeâ e the Finance Minister referred 
of course to the inter-connection with 
nlanning.  That is there.   ̂
in a more homely way: it is a 1“*}̂ of 
house-keeping for the nation.  Now. 
we are not KOing to give up 
keeping for the nation and  it to

Si

But in regard to food supply and: in 
regard to other necessaries of lile« if 
we are to plan we have to look after 
this house-keeping for the entire com­
munity.  We have not merely to see, 
first of all. that there is a fair distri­
bution, that some people do not suffer 
at the cost of others and so on and so 
forth, but we have to see also—there 
is an aspect of it—that we get the 
best out of it lor our development and 
planning programmes.  That is to say* 
suppose we become a surplus nation 
in food.  Well, we would not like all 
our surplus to be, in a sense, not used 
to the best advantage.  We would of 
course like better feeding, etc., but, it 
I may say so with all respect, even 
that with some limitations.  Because* 
the pressure on us for development is 
so great and we want to develop the 
country, we would like to use some of 
the surplus we get for export, if neces­
sary—there is no question of export 
now;  I am merely putting the argu­
ment before the House—so as to get 
more capacity for importing essential 
goods like machinery, or whatever it 
may be.  Perhaps the House may 
remember that many years ago. about 
twenty years ago or slightly less, ia 
Germany there was  a phrase which 
become rather notorious: guns versus 
butter.  That is. the Nazi Germany 
of the day said they preferred guns 
to butter; they would rather do away 
with butter, export it, get money for 
it so that they could get guns.  Well, 
we are not interested in guns that way, 
and we are not going to give up butter 
for guns, too.

We might have to give up butter foî 
something more useful for our econo­
mic development.  In regard to deve­
lopment  I  think the country should 
realise that we should be prepared lo 
tighten our belt here and there even 
though we may possess the thing 
necessary in order to get something 
more necessary, something quite viUl 
for future growth. Of course there W 
limitations to that. We want the entî 
community  to have  adequate foô
healthy food, and we must provide for
that, but I  see no  reason why we
should waste food and allow circun̂ 
tances to flourish which ‘"volve wart- 
age of food and all that, or somethin* 
which may  not be  absolute waste.
Therefore all  this  rfQuires carefal 
house-keeping.  Now it is a difficult 
matter. I suppose at least 
us. even to be in charge of our own 
house-keeping, and to think about 
house-keeping of the entire nation 
comes a very intricate 
cult matter: but the principle jema  ̂
that we must house-keep for the
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oation and the basic issue before the
House therefore is whether we can
entrust  these  vital  and  important
matters to what is called free enter­
prise  and an absolutely free market.
The whole conception of free enterprise
and an absolutely free market is today
out of date.  It goes out of control.
Things happen and in a country Uke
India where our resources are limited,
where we have to spread them out, we
cannot allow this business  of  free
enterprise  and  an absolutely  free
market.  That again does not mean
that there is no free market left for
an3rthing.  Inevitably we have to
control strategic points so that we may
control the basic economic situation in
the country.  That applies to food 
Now I am not prepared to say that
there should be no free market in food
Certainly there might be.  I am not
prepared  to  say that this particular
control elsewhere should not be relax­
ed.  It may be.  It depends on cir­
cumstances.  Let us discuss them. I 
am prepared to say we must keep Ihe
tightest grip of the situation in regard
to food and as regards other matters
ive must always be in a position  to
control the situation.  How can we do
that?  It is a matter of circumstances
and factual data.  I  may give the
House a military parallel.  An Army
controls an area  or  a  State.  He
would  be  a  foolish  General who
spreads his army in every village and 
every part of it to control every in- 
dejjendent individual there.  He can­
not really control the situation as
effectively as if he controls the strate­
gic points.  He has a firm grip on
them.  He can swoop down on any
place  when  any untoward incidents
take place.  He is in complete control
of the situation and yet it is really
that he controls the strategic points. 
What the strategic points are is a
question to be considered.  But the
point is that the strategic points have
to be controlled and we cannot allow
forces, very important forces to be set
in motion which will upset our basic
policy, upset our basic policy of pro­
per  food  distribution,  etc.  So,  I
wish the House to appreciate fully that
now and later even though there
might be—and, as I hope, there will
be—a continuing improvement in the
food situation, I cannot base any policy
on a hope.  I must base a policy on
the possibility or even the probability
of untoward contingencies and we
cannot obviously build up a firm 
hoping for a good harvest for all the
time.  Take  Pakistan.  Pakistan
flourished like the green bay tree in
regard to food for three years or more.
Then prices shot up because of the
Korean war and they made lots of
money  and very unfavourable com­
parisons were made bttwwn India and

Pakistan in regard to the food situft*
tion.  It is not for me to criticiBe
their policy.  I do not know the
details but it is obvious that one bad
season has upset them completely this
year.  They have had a bad time in
regard to food; and here is a country
which is surplus in food suddenly be­
coming deficit and having to go to the
extreme course of bringing food from
the far corners of the earth. Therefore
we cannot base any policy on hopes.
Let us by all means work up to realise
that.  We have to base a policy ex­
pecting that untoward occurrences will
lake place.  I go a step further. Even
if we are fairly satisfied that our
hopes will be realised, that circumstan­
ces are better and will be better, even
then we cannot let go of the strategic
points from every point of view.  I
would like to make it clear therefore
that strategic controls over the food
situation must remain.

The only other question that is to be
considered is the application of those
strategic controls or the relaxation
from time to  time of non-stratecic
controls. It really is a detail althoueh
It is a very important detaU and one
has to see whether that does not affect
the strategic control somewhere. Now
again,  it does not necessarily folloir
that  any absolutely uniform policy
is essential or necessary for the wfacle
country.  Conditions vary in different
States and one has to adapt oneself
to those circumstances keepiM in view
that basic thing.  The basic approach
is the same but the implementation of
that basic approach in any part of the
country, in any State, may vary, may 
differ due to so many conditions. Hiat
has to be remembered because I find
that there is a slight confusion in the
b̂ic approach, of its particular im­
plementation in a particular area or
State.  That  implementation  will
depend on so many factors which are
peculiar to a State, more especially on 
the food situation,  but  some other
factors too have  to  be  considered.
Then again while you have these
strategic controls, if you spread them
out too much, as in the case of military
control, it means less control.  I am
talking in terms of military analogy.
A spread-out army is a weak army. It
is not controlling the situation. There­
fore look at that from this point of
view.  I heard the other day that in 
one State the Government was pro-,
ceeding against a large number of, I
think it was 15,000 young men, boys,
for the pettiest offences of carrying a
handful of rice or wheat from here to
there.  It was an offeace. Now when
a State spends all its energies in catch­
ing little boys,  there is something
wrong in the method of approach.
There  is  nothing  wrong  in  the
controls.  That is a different  thing:
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but  there  is  something  wrontf
in the  energy  being  spent  while
]>fobably the major offenders get away.
It is lar better to impose some kind of
procedure which, if I may repeat hcure 
again, gives you control over the
strategic points, and not to catch hold
of every boy and Eirl for t̂ hnicai
breaches. Now, if the proposal that nas
been placed before the House, with
thift small provision added, that head­
loads  will  be free  of  movement—
head-loads are obviously not going io
change the general food position  m
the country.......

8hri T. K. Chaudhuri (Berhampore) : 
Wĥ t̂her head-loads of all grains will
be free of restrictions, or only millets?

ghri Jawahartod Nehru: This applies
to millets only. However much people
mav carry in head-loads, that cannot
much affect the major situation  It
is a nuisance if you think of it. After
all, we talk of this State and that State.
There is a tendency for each State to
consider itself as  somethmg apart
from the rest. But, the poor men who
live in the borders of the States have
pofsfiibly no such distinctive  feelmg.
They may have their relatives on the
other side; they may have their l̂ d
on the other side; the neare;̂t market
may be on the other side of tbê -̂
der and it will be natural for them to
Ko there.  So. the less we unset the
normal functions on the border, tne
b̂ter.  It is a needless burden and
n most harassing situation is created
without  any  effect  on  the  basic
oftnotny that you are trying ̂
You may utilise  tuat  analogy 
wtaerê In that sense, if you relax ̂ e
coBtTols here and there, it is worth
while provided it does not affect your
basic control of the situation, 
ian examine this from time to time
 ̂  see how far. in view of the situa- 

you can adjust yourself or relax
here or there, always re­
tilt the basic policy to ^

pursued remains the same and has to
remain the same.

We Jire not dealing at the

l̂ ally  Movement o*

[Shri Jawaharlal Nebnr]

has not affected the situation so much
as the movement of rice and wheat
does.  Although forming 40 per cent,
of our food consumption,—I  speak
subject to correction—actually, with­
in the rationing system, only about
eight per cent, came in.

The Minister of Food and Agrlcol- 
ture (Shri Kidwai):  Onb̂ seven per
cent, was procured.

Slui Jawaharlal Nehro: I am mere­
ly saying that any step that we may
take, we should  examine  from the
point of view of the effect of that
step on the general situation, and on
the rice or wheat situation.  As far
as one can see, the millet situation
does affect, but does not affect very
much. If you go  a step further and
if, as is proposed, you maintain State
barriers for millets, and there is only
internal freedom of movetment. and
you only allow one State Government
to purchase from the other State Gk)v- 
ernment, you are really maintaining
quite a great deal of ccmtrol even on
the millet situation, although the mil­
let situation by itself does not affect
very largely the entire situation. It
does affect somewhat, but it does not
affect as  much  as wheat  or rice,
though it forms 40 per cent of our
food consumption.  Even that you are
controlling. So that, step that we are
taking, from the point of view of ttie
larger policy, appears to be a fairly
safe step.  At the same time, it re­
moves a good deal of petty troubles
and petty harassment. It  allows us
to see how things develop and if they
do not develop rightly, it is always
open to us to go back and do some­
thing else. I suggest to the House that 
that is the proper approach to the
question. I believe there is one amend­
ment that has been put in. to the effect:
accepting and approving of the genex̂
policy of controls, but accepting also
adjustments or modifications keepinir
in view that basic policy. The amend­
ment runs thus:

'*and  having  considered  the
same, this House approves of the
policy of Government regardinjr
general control of food grains and
welcomes the desire of the Govern­
ment to adiust the game to suit
local or temoorary conditions with­
out  prejudice  to the basic ob­
jectives.”
I think that  amendment  represents
correctly the position of the Govern­
ment.
Shri S. S. More (Sholaour): Is thi»

latter part of the amendment neces­
sary, because, control, by implicatioiL
v/ill mean all that
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Shri drawaharlal Nehru: It is a
question of wording.  1 did not draft
this  amendment.  I should like  it
bm it is.  It is good enough.  It may
have been slighiiy dilterentiy worded.
That is imniatenal.  The main thing
is, I should like the House to lay
stress that the basic fact of controll­
ing the food grains remains.  At the
same time, recognising that our ap­
proach is not merely  a  d̂.c.i'inaire
approach, vviu.,ii has no rcia.ion to
changing  facts and changing situa­
tions, an  approach  which  merely
harasses poopij  without  producing
results, we adjust it  from time to
time, always keeping that basic thing
in view.
Pandit L. K. Maitra: (Nabadwip):

May I ask for some clarification, Sir?
The hon. Prime ivliiuster nas explain­
ed the elTect of the continuance  of
this new schei-ne. i want to know
whether the policy that is going to
be pursued from now onwards, will
have some salutary  effect  on the
general consumers. You know, at the
rr»‘'*mrnf. in the whole of India, the
total rationed  population  is  about 
twelve per cent.  The rest i.e. 8B per
cent, are not under rationing.  In the
case of State Governments their Food
Ministers feel that if they ran meet
the statutory requirements, their work
is over.  For instance, in the city of
Calcutta rice is sold at Rs. 17/8/- a 
maund.  Ten miles outside Calcutta,
or in the district from which I come,
for the last s‘x months, price of rice
have been ranging between Rs. 30 and
38. The purchasing power  in the
city of Calcutta is much higher than
in the rural areas. The general thing
is, the Government always thinks in
terms of the statutory requirements,
as necessitated by statutory rationing.
As was pointed out to the hon. Mr.
Kidwai,  take  for instance,  Bihar,
Jamshedpur is rationed.  The coal
Held area is also rationed. Elsewhere,
where there  is free  movement  of
grains, they somehow  get them at
cheaper rates.  In West Bengal, for
instance. Calcutta and other indus­
trial areas, such as Darjeeling, Asan- 
sol, Kalimpong, etc. are areas under
statutory rationing.  In the rest of
the places, 88 per cent, of the popula­
tion, has to pay more throughout the
year much more—sometimes twice the
price in the rationed area—excuse me,
for the strong language, but I am not
speak'ng perfervfd langtiage. You can
have it verified any  time you like.
Ev<»n today, prices range about Rs. 30.
Shri  Velayudhan  (Quilon cum

Mavelikkara—Reserved—Sch. Castes) : 
There is no ratfoning?

Pandit L.  K. Maitra:  Sometimes
there is a sort of modified rationing.

Sometimes people of these areas get
some foodstuffs at  controlled rates.
Normally, that is not the case. There
are classifications of consumers and a
certain limited percentage only gets
the benefit under modified rationing.
Under the present scheme, as pro­
pounded by the hon. Prime Minister,
elucidating the position  after  other
i/i i' 'ters and Mr. Kidwai have spoken̂
I am not clear in my mind whether
the common man who  is not fortu­
natê enough to live in Calcutta with a
higher purchasin̂  ̂power, or in Bom­
bay. whether  commv̂n man living
within 20 or lo miles away Irom Cal- 
cuita or their cordoned oif rationed
areas, is gcir.s to benefit by it. High
\ 'v.ltc raised that if these in­
t :  i;rrriers were lifted, and suffl-
c>n: tiificr  stocks  rushed,  priceŝ
would ;̂o down. (Interruption).

Shri Bansal  (Jhajjar-Rewari):  Is
it a speech or a point or order?

Pandii L. K. Maitra: It is only seek­
ing clarification.  Why are you wor­
ried?  The Chair is there. I was just
asking. Sir, whether it would be pos­
sible for him to throw light on it. M 
it is a speech, I cannot help it.

Shri Jawaharlal  Nehru:  I  think
that the point mentioned by my hon.
friend. Pandit L. K. Maitra, is very
important, and  must be  home in
mind.  We cannot just function by
thinking in terms of ten or fifteen p€®̂ 
cent, of the population, forgetting the
others. Well, among the others, there
are a large number of those who are
food producers.  The  real difficulty
comes in in the case of  the others
who are neither food producers, nor
city dwellers or dwellers in rationed
areas.  They get into these difficul­
ties. Any policy that we frame must
keep that in mind, i.e., to keep the
price down  for these  people  tool
Obviously, the point suggested by the
hon. Member has to be borne in mind.
How it is to be worked out, of course,,
is a different matter. In fact, suppose
there is ihternal free movement of
millets in the States, that itself, so
far as millets are  concerned,  will
probably equalise things.  The other
points also must be taken into ac­
count, but my main point was that
essentially control must  remain be­
cause, after all, what are we working
for? We are working for a steady
and. as quick as possible, reduction
of imports of foodstuffs from outside
by growing more in our own country,
and by better distribution of it.

Hon. Member Dr. Lanka Sundâam
yesterday reminded  m*» of a state­
ment I made—̂not a statement, but
repeated statements—three years agô
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[Shri Jawaĥlal Nehru]
J think, it was, to the effect that we
must put an end to lood imports by
1952—March or  April, 1952.  I said
that, I think, in 1950 or 1949—1 forget
when—and when I made that state­
ment, I did so with all honesty of pur­
pose, and with every intention  that
we should try our best, but I regret
that my words were falsified, and I
felt thoroughly ashamed of myself for
having made that kind of, almost, a 
pledge to the country and therefore,
I am very much  averse to  making
any definite statement or pledge now
{laughter),

Shri Gadgil (Poona Central):  An
occasion for experiment?

Shri Jawaharlal Nehm : But I do
not see why I should not say that we
intend making every effort to reduce
these food imports, and, if possible,
within the period of the plan, put an
end to them, except in a very grave
emergency.  That is  our intention,
and statistics, as they appear  now,
give us some hope that is a feasible
proposition. That is all I can say.

Pandit L. K. Maitra: Have you got
any idea of progressive decontrol?

Shri Jawaharlal Nehru: When you
say “progressive decontrol”, I would
say “progressive  adjustments”,  but
always the full strategy, particularly
strategic positions, must  remain in
control: otherwise, you can only pro­
gress round about the outskirts.

Shri T. K. Chaodhiiri: May I seek
another clarification. Sir?  The Food
Minister, in his speech, criticised the
procurement system both in north and
south India. Do the Government have
in contemplation an over-all revision
of the procurement system, because in
the rural parts, control means procure­
ment.  In the deficit States, control
means  procurement.  I  recognise
there is necessity for retaining some
sort of procurement, so long as con­
trols are there, so long as the Gov­
ernment is under statutory  obliga­
tion to feed a certain part of the popu­
lation. But my specific point is whe­
ther there is going to be an over-all
revision of the procurement system?

Shri Jawaharlal Nehm: I think it
was made clear—̂the Finance Minister
also made it clear—̂that any attempt
to have uniformity all  over is very
difficult, and I think it is undesirable
tn have the same method ever3rwhere.
The conditions are different, and after
all, we have  to work  through the
State Governments, and It is largely
for the State Governments to consider
and decide.  There Is no doubt that
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procurement must continue.  I would
go a step further. It is perhaps not
quite self-contradictory to  say that
even if we have no control,  we re­
quire procurement.  We  must keep
enough stocks in our hands. We must
supply  stocks  to the  deficit areas.
There are obviously deficit areas in
the country. Conditions have improv­
ed generally, but, for  instance, the
State of Madras has been peculiarly
unfortunate year after year, and the
situation there is ba4 at the present
moment—̂bad in the sense there has
been no rain again, and they have to
go through the next few months, and
we have to face that. Some of the
Karnatak districts, and some  other
areas of India, are deficit areas. They
have not been having rain or some­
thing has happened. We have to suiH 
ply them. Where are you going to sup­
ply from?  Obviously, either  from
purchases abroad,  or  procurement
locally.  We want  to  restrict food
imports from abroad.  Anyhow, we
cannot buy everything from abroad.
Procurement  has  to  continue  and
stocks have  to  be  got,  whatever
methods of local control there might
be.  It is a matter of adjustment and
suitability.

Shri S. S. More rose—

Mr. Deputy-Speaker: The hon. Food
Minister will reply at  the end, and
will answer all the questions put to
him.

Shri Bansal:  I am sure this House
will be thankful to the hon. Leader
of the House for taking out this debate
from the confusion into which it was
inevitably led yesterday.  It is not a 
discussion between control and decon­
trol. It is a discussion as to what types
of controls  are  necessary  for our
developmental economy.  I take my
stand in this House four-square on a
developmental  economy,  and I was
happy to hear from the Finance Minis­
ter yesterday that he was in favour
of embarking on a developmental pro­
gramme where controls would become
necessary.  I hope. Sir. he wiU keep
to his word and increase investments
to the extent that controls  will be­
come necessary.

But, what type of control?  When
we discu3s controls, we cannot discuss
them in a vacuum. After all, what Is
the type of control that we have got
used to? These controls were not de­
vised for a developmental  economy.
They were deviced to meet a situation
created by war time contingencies. And
in my opinion we will have to examine
the balance sheet of these controls fai 
a dispassionate manner very carefully
as to whether these controls are go-




